
Contral Administrativ/e Tribunal
Principal Bench, N eu Delhi,

0. A.No. 1325/93

Nou Delhi this the 19th Day of January, 1994,

Hon'ble fir. Justice S,K, Dhoon, \/ic^-Chairman(J)

Hon'ble Plr, B.K, Singh, nomber(A)

Sh, Uichitra l/ijay,
3/o late Sh, Sultan Singh,
R/o National Federation of Blinds,
2322, Laxmi Narain Street,
Pahargan j,
Neui Qslhi-11G055, Peti tionor

(None appeared)

V er su s

1, Union of India through
Seer etary,
flinistry of Personnel & Training,
North Block,
New Delhi,

Union Public Service Commission,
through its Chairman,
Dholpur House,
Shahjahan Road,
Now Delhi^llOBII.

Union of India through
Seer et ary,
Oeott. of Uelfare,
Shastri Bhauan,
New Delhi, R espondents

(By advocate Sh, P,H, Ramchandani, Sr, counsel, for
Respondent No,1 and Mrs, Raj Kumar i Chopra, counsel
for Respondent No, 2,

ORDER (Oral)
delivered by Hon ble l^r. Justice S,K, Ohaon, Uice-Chairmaw

The case has been called in the revised list.

■^o one has appeared on behalf of the petitioner. The

O.A, is dismissed in default of appearance.

(B. RT^-STNGH)
nE[1B£R(A)

3.( S. KXDHAON)
VICE chairman

/sps/

m


